Dak Register on 01/10/2019

( Column 1 to 6 are maintained by Ofiice of Registrar. Column 7 and 8 are maintained by concerned section

Diar Date
of No./Name of
y Rece | Document Received
No. | .
Ipt
2929
01/10
g201 12019 NIL DT. 27.09.2019
2930
01/10
g201 12019 NIL DT. 27.09.2019
2931
01/10
/201 12019 NIL
9
2932
01/10
g201 12019 NIL DT. 23.09.2019
/2295,1:«3 01/10 F. NO. ST/20162/2018
9 /2019 |DT. 25.09.2019
/ng’f 01/10 F.NO. C585/2008 DT.
9 /2019 |25.09.2019

Head)

Source

AJAY AAL,
DY
SECTION
OFFICER,
SACHIVAL
YA,
GANDHIA
GAR

PUSHKAR
SINGH,
MTS

ANIL G.
SHAKKAR
WAR,
MEMBER
(T)
ALLAHAB
AD

NEHA
SINGH, PA
TO M(J)

UMA
SHANKAR
VERMA,
AR
BANGALO
RE

UMA
SHANKAR
VERMA,
AR

Sectio Actio Li
Particulars n n
of documents t(.J Name Take k.
which Fi
n
sent le
CORRECTIO
N IN THE
TOUR PA
PROGRAMM
E
Admin
CLFOR1 istratio
DAY n
Section
DISPOSAL Compu

STATEMENT (ter Cell

PERMISSION
LETTER TO
TRAVEL BY PA
PVT

AIRLINE

PERMISSION
TO RELIST
ORDER

PA

PERMISSION
FOR
RELISTING

PA



2935
/201

2936
/201

2937
/201

2938
/201

2939
/201

2940
/201

2941
/201

2942

F. NO.
01/CESTAT/BANG/NS
DT. 26.09.2019

01/10
/2019

F.NO.
CESTAT/AHD/L.B./02/2
014/361 DT. 26.09.2019

01/10
/2019

I\V/(16)05/DELHI-
01/10 NORTH/TECHNICAL/S
/2019 ABKA VISVAS/2019-
20/3519 DT. 25.09.2019

F.NO.
01/10 R.20011/132/2019-
/2019 AD.IC(CESTAT) DT.
19.09.2019

F.NO. A-
50050/49/20180ADIC(C
ESTAT) DT. 18.09.2019

01/10
/2019

01/10 |CEA NO. 96/18 DT.
/2019 19.09.2019

F.NO. 3-1/2018-P&P-
?21618 I(VOL. 1) DT.
13.09.2019

01/10 F.NO. 3-1/2018-P&P-

BANGALO
RE

UMA
SHANKAR
VERMA,
AR
BANGALO
RE

TECHNICA
L

OFFICER,
CESTAT
AHMD.

ADD.
COMMISSI
ONER, CCE
DELHI

S.
BHOWMIC
K,USTO
GOl, M/O
FINANCE

S.
BHOWMIC
K,USTO
GOlI, M/O
FINANCE

ADMINIST
RATIVE
OFFICER,
HIGH
COURT OF
JODHPUR

AK.
DADHICH,
US (P&P),
SSC

AK.

FORWARDI
NG OF
APPLICATIO
N OF N.
SUBRAMAN
YA, MTS

STATUS OF
LARGER
BENCH IN
CESTAT
AHMD

SABKA
VISHWAS
LEGACY
DISPUTE
RESOLUTIO
N SCHEME

TRANSFER
OF RTI

ADDITIONA
L OFFICE
SPACE FOR
CESTAT
BANGALOR
E-REG

COPY OF
ORDER DT.
13.09.2019

FINAL
CONFIRMAT
ION OF
VACANCIES
REPORTED
ONLINE

FINAL

Admin
istratio
n

Section

PA

DR(J)

CPIO

Admin
istratio
n

Section

DR(J)

Admin
istratio
n

Section

Admin



/201

2943
/201

2944
/201

2945
/201

2946
/201

2947
/201

2948
/201

2949
/201

2950
/201

/2019 I(VOL. 1) DT.
13.09.2019

F.NO. 1-5/2013-P&P-
?21&8 I(VOL. II) DT.
23.09.2019

F. NO.
01/10 [111(20)ARC/OIA/DEE-
/2019 TEE/68/2018-19/12539
DT. 15.09.2019

01/10 C.NO.1V/06/89/2019-
12019 HPU-BS/2844/19 DT.
23.09.2019

o1/10 C:NO. 1V//06/89/2019-
15019 HPU-BS/2832/19 DT.
23.09.2019

C.NO. 1V/06/89/2019-
01/10 HPU-BS/2843/19 DT.

12019 153 09.2019

01/10

12019 NIL DT. 26.09.2019

F.NO.

01/10 18(1)MISC/CESTAT/AL

/2019 |LD-2015 PART 111 DT.
26.09.2019

01/10 F.NO. RAE&R SUIT

12019 \h 1" 55 09.2019

NO. 2030/2086/2008/757

DADHICH,
US (P&P),
SSC

AK.
DADHICH,
US (P&P),
SSC

NEERAV
KUMAR
MALLICK,
COMMISSI
ONER,
CGST
INDORE

PARRY
VALLAL T,
JC (HPU)

PARRY
VALLALT,
JC (HPU)

PARRY
VALLALT,
JC (HPU)

SULEKHA
BEEVI,
MEMBER

Q)

MUKESH
GUPTA,
AR,
ALLAHAB
AD

T.
VISWAPR
AKASH,
DR
CESTAT

CONFIRMAT
ION OF
VACANCIES
REPORTED
ONLINE

COLLECTIO
N OF
ONLINE
VACANCIES

WITHDRAW
AL OF
DEPARTME
NTAL
APPEAL

SERVICE OF
NOTICE FOR
HEARING IN
APPEAL

SERVICE OF
NOTICE FOR
HEARING IN
APPEAL

SERVICE OF
NOTICE FOR
HEARING IN
APPEAL

ITINERARY
FOR
NATIONAL
JUDICIAL
ACADEMY

PREPARATI
ON OF
INVENTORY
OF ALL
ASSESTS

ADJOURNM
ENT OF
ORDER

istratio
n
Section

Admin
istratio
n

Section

DR(J)

DR(J)

DR(J)

DR(J)

PA

Admin
istratio

Section

Admin
istratio
n

Section



MUMBAI

SUBMISSIO
T. N OF .
2051 | 1, [FNO. XEX@PR ADDITIONA 2321:2
1201 0 CESTATIMUMIADMN BFAST: | )
9 VV/B/756 DT. 25.09.2019 EDUCATION "
CESTAT Section
AL QUALIFICA
TION
T. FORWARDI
VISWAPR NG OF
2952 F.NO.
1201 010 cesTAT/MUMICUS/20 AKASH. EARLY DR()
o /2019 116/755 DT. 23.00.2019 PR HEARING
- 23.09. CESTAT  APPLICATIO
MUMBAI N
PERMISSION
FOR
2953 SH.
01/10 ISSUANCE
1201 |10 NIL CLMAHA SSUPNEE pA
9 RM(T
C/50618/2019
PERMISSION
FOR
2054 | 1o SH. PRONOUNC
1201 )01 NIL C.LMAHA EMENTOF PA
9 R,M(T) |[E/3541/2010
AND
E/3960/2010
Admin
2955 01/10 CHANDER EL FOR 1 istratio
1201 NIL KANTA,
12019 DAY n
9 SPS .
Section
2956 MOHINDE
01/10 TOUR
;201 010 NILDT.27.002019  RSINGH, (253 PA
9 DR
2057 MOHINDE
01/10 TOUR
;201 VINILDT. 27002019  RSINGH, |[OPR- PA
9 DR
Admin
2058 | . SATPAL  COMPENSA /i
1201 00 NIL SINGH.  TORY )
9 MTS LEAVE .
Section
2959 03/10 SH. BIJAY REG.

NIL PA

/201 /2019 KUMAR, M PRONOUNC



2960
/201

2961
/201

2962
/201

2963
/201

2964
/201

2965
/201

2966
/201

(M

SH.
03/10 ASHOK

12019 NIE JINDAL, M

()
SH. ANIL
G.
NIL SHAKKAR
WAR, M
(M
TECHNICA
L
03/10 CESTAT/AHD/LB/02/20 OFFICER,
/2019 14 CESTAT,
AHMEDAB
AD

R.K.JAIN,

EDITOR

FOR

?23(&8 NIL CENTAX
PUBLICAT
IONS P.
LTD

03/10
/2019

PEEYOSH
BHATI,
IV(16)30/R/424/2016 JOINT
COMMISSI
ONER

03/10
/2019

BIUOY
BIHARI
MOHAPAT
RA,
PRINCIPAL
COMMISSI
ONER

03/10 111(20)RC/CESTAT/JBP/
/2019 |404

PEEYOSH
BHATI,
I\V(16)30/R/1274/2018 | JOINT
COMMISSI
ONER

03/10
/2019

EMENT OF
C/53440/2018

issue of final
order in
st/59896/2013
& other

PERMISSION
FOR
CHAMBER
WORK

STATUS OF
LARGER
BENCH
MATTERS

10 NO. 31-33
AND 34 REG.
(COPY OF
MAJORITY
ORDER)

MISC
APPLICATIO
N FOR
WITHDRAW
AL OF
APPEAL NO.
E/54039/2018

APPLICATIO
N FOR
EARLY
HEARING IN
APPEAL NO.
ST/51300/201
7AND
OTHER

MISC
APPLICATIO
N FOR
WITHDRAW
AL OF

0

A

DR(J)

DR(J)

DR(J)

DR(J)



2967
/201

2968
/201

2969
/201

2970
/201

2971
/201

2972
/201

2973
/201

2974
/201

03/10
12019 N'-

03/10
12019 NIk

03/10
12019 NIk

03/10
12019 NIE

03/10
12019 NI

03/10
12019 NIE

03/10
12019 NI

03/10
12019 NIE

ASSISTAN
T

REGISTRA

R/SPS,
CESTAT,
CHANDIG
ARH

SH. P.
DINESHA,
M Q)

SH. ANIL

CHOUDHA

RY, M (J)

DR.
S.K.PATI,
M Q)

PARMOD
KUMAR,

STENO GR.

SH. ANIL
G

SHAKKAR

WAR, M
(T)

SH. RAJU,
M (T)

SH. RAJU,
M (T)

APPEAL NO.

E/50716/2019
MONTHLY
REPORT OF DR(J)
SEPTEMBER
REQUEST
FOR LEAVE |Admin
& istratio
PERMISSION |n
TO LEAVE  Section
STATION
CLON3 )
AND 4 Admin
OCTOBER istratio
AND RH ON Section
7 OCTOBER
FOUR DAYS Admin
EL FROM 22 istratio
TO 25 OCT
AND RH ON Section
28 AND 29
L atio
APPLICATIO
N n
Section
Admin
JOINING istratio
REPORT n
Section
Admin
JOINING istratio
REPORT n
Section
EL )
APPLICATIO é‘gg:g
N WITH n
STATION .
Section

LEAVE



2975
/201

2976
/201

2977
/201

2978
/201

2979
/201

2980
/201

2981
/201

2982
/201

2983
/201

2984

03/10
12019 NI

03/10
12019 NIE

03/10
12019 N'-

03/10
12019 NIE

03/10 CESTAT/WZB/MUM/S
/2019 TAT/2019

03/10
12019 NIk

03/10
12019 N'-

03/10
12019 N'-

CESTAT/AHD/DISPOS

03/10
12019 A

STATEMENT/06/2016

03/10 INIL

SH. BUAY

KUMAR, M

(M

SH.
S.S.GARG,
M (J)

HEMANT
KUMAR,
PATOM

Q)

DR.
D.M.MISH
RA, M(J)

SANJAY
PRASAD,

STENO GR.

MS.
SULEKHA
BEEVI CS,
M Q)

P.K.NEELA

REDDY,
SPSTO M

Q)

T.V.UNIKR

ISHNAN,
SPSTO M

(M

NEHA
SINGH

BHADAUR

IA, PATO
M ()

SH. ANIL

PERMISSION

ELON
10.9.19. AND

11.9.19 Section
GRANT OF )
TWO DAYS 2321:2
CLON 11 n

AND 13 Section
NOVEMBER
DISPOSAL
STATEMENT Combu
OF SH. ter CEII
S.K.MOHAN

TY

DISPOSAL Compu

STATEMENT |ter Cell

DISPOSAL
STATEMENT Compu
OF DR. ter Cell
S.K.PATI

DISPOSAL Compu
STATEMENT ter Cell

monthly
statement for
the SH.
P.V.SUBBA
RAO, M (T)

DISPOSAL
STATEMENT

OF SH. Compu
SANJIV ter Cell
SRIVASTAV

A

DISPOSAL
STATEMENT
OF SH.
RAMESH
NAIR

DISPOSAL | Compu

Compu
ter Cell

Compu
ter Cell



/201

2985
/201

2986
/201

2987
/201

2988
/201

2989
/201

2990
/201

2991
/201

/2019

03/10
/2019

03/10
/2019

03/10
/2019

03/10 BCPL/F&A/CESTAT/K
/2019 OLKATA

04/10
/2019

04/10
/2019

04/10
/2019

NIL

NIL

NIL

NIL

NIL

NIL

CHOUDHA |STATEMENT

RY, M (J)

MUKESH

GUPTA.  JOINING

ASST. REPORT

REGISTRA

R

MS.

SULEKHA JOINING

BEEVICS, REPORT

M (J)

PARMOD | A NCELLAT

KUMAR,

STENO GR, 'ONOF 2

X - DAYS EL
IN THE

PKF;ADEEP MATTER OF

AN

BRAHMAP

UTRA OF

e er BRAHMAPU

e TRA
CRACKER &

i%YMER POLYMER
LTD.
REQUEST
FOR

T VISWAP

RAKASH, E%RWARD'

DY.
APPLICAITO

EEG'STRA N FOR FIVE
DAYS
WORKSHOP
REQUEST
FOR GRANT
OF

DR.

SK.pPATI ADVANCE

Vo) OF RS.
280000 FOR
HOME
TOWN LTC

SANJAY | TRAVEL

PRASAD, SCHEDULE
STENO GR. FOR

ter Cell

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n



2992
04/10
gZOl 12019 NIL

2993
04/10
gZOl 12019 NIL

2994
/201
9

04/10
12019 NIE

2995
/201
9

04/10
/2019

2996
/201
9

04/10
12019 NIE

2997
04/10
/9201 12019 NIL

2998
/201
9

04/10 4(2)/PF/LKS/STENO-
/2019 [II/CESTAT/ALD/2017

2999 |04/10 NIL

01/CESTAT/BANG/PFE

VIKASH,
LDC

K, RADHA,
PATO
MEMBER

(M

N. RAJA,
SPS TO
MEMBER
(JUDICIAL)

UMA
SHANKAR
VERMA,
ASST.
REGISTRA
R

MS.
SULEKHA
BEEVI CS,
M Q)
SAIKAT
DAS DAS,

PATO
MEMBER

()

MUKESH
GUPTA,
ASST.
REGISTRA
R

ARVIND

BHOPAL OF
DR. S.K.
PATI, M (J)

JOINING
REPORT

TRAVEL
SCHEDULE
OF SH. P.
ANJANI
KUMAR, M

(M

ITINERARY
OF SH. S. S.
GARG, M (J)

FORWARDI
NG OF

COMMENTS

FOR

REVISED RR
FOR COURT

MASTER

TRAVEL
DETAILS
FOR NJA
SEMINAR

TRAVEL
SCHEDULE
OF SH. P.
DINESHA

FORWARDI
NG OF
INTIMATIO
N REG.
APPLYING
IN SSC OF
SH.
LAVLESH
KUAMR

TRAVEL

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio

Section

Admin



/201
9

3000
/201

3001
/201

3002
/201

3003
/201

3004
/201

3005
/201

3006
/201

/2019

04/10 |5/6/ASHOK/LDC/PERS/
/2019 | CHD-2019

04/10
/2019 NIL

04/10
/12019 NIL

04/10
12019 NIE

04/10
12019 NIE

04/10
12019 NIE

04/10
12019 N'-

KUMAR
PANDEY,
PA

ASST.

REGISTRA
R, CESTAT,

CHANDIG
ARH

MAHESH
KUMAR,
SPS

SH.

SCHEDULE |istratio
OF SH. ANIL. n

G. Section
SHAKKARW

AR

APPLICATIO
N FOR

EXTENSION

OF .

TEMPORAR Admin
Y Istratio
TRANSFER gection
RECEIVED

FROM SH.

ASHOK KR,

LDC

TRAVEL
SCHEDULE |Admin
OF SH. istratio
ASHOK n
JINDAL, M  Section
Q)

TRAVEL

SCHEDULE /Admin

istratio

P.V.SUBBA OF SH.P. V.

RAO, M (T) SUBBA RAO,

\Y

RAMGOPA

L,
STENOGR
APHER

P.K.NEELA

REDDY,
SPS TO M
V)

SH. AJAY
SHARMA,
M Q)
MAHESH

KUMAR,
SPS

M (T) Section
APPLICATIO
N OF SH. P.
V. SUBBA
RAO, M (J)
FOR ONE
DAY EL ON
9.10.2019

DISPOSAL
STATEMENT Compu
OF SH.P. V. ter Cell
SUBBA RAO

Admin
istratio
n

Section

DISPOSAL  Compu
STATEMENT ter Cell

DISPOSAL |~
STATEMENT | cgu
OF SH.



3007
04/10
gZOl 12019 NIL

3008
/201

9 /2019 |STAT/15

3009
04/10
gZOl 12019 NIL

3010
1201 04/10

. 12019 280/14/2019-CS.8A

3011
04/10
g201 12019 NIL

3012
04/10
gZOl 12019 NIL

04/10 |21/CESTAT//HYD/M-

ASSISTAN
T
REGISTRA
R/SPS,
CESTAT,
CHANDIG
ARH

ASST.
REGISTRA

R, CESTAT,

HYDERAB
AD

PANKAJ
MALIK,
AUTHORIS
ED
REPRESEN
TATIVE

ANUP
KUMAR,
0SD

(LEGAL)

CROWN
TOURS
LTD. CHIR
AMRIT,
JAIPUR

CHANDER
KANTA,
SPS

ASHOK
JINDAL, M

()

MONTHLY
REPORT OF |DR(J)
SEPTEMBER

MONTHLY

STATEMENT PRO)

APPEAL NO.
E/1732/2002 DR(J)
REG.

D.B. CIVIL
WP NO.
15906/2019
FILED BY
M/S MADHU
CHORDIA
VS. UOI &
ORS.

MISC.
APPLICATIO
N IN APL
NO.
ST/53456/201
5-CU

REQUEST

REG.
PERMISSION

OF DOING

THE PA
CORRECTIO

N IN ORDER
SHEET OF

50605 OF

DR(J)

DR(J)



2019
ASST.

FORWARDI
3013 04/10 |11/CESTAT/HYD/ADM REGISTRA NG OF INFO
/201 R, CESTAT,
9 /2019 |N/15 HYDERAB FOR
SAMPARK
AD
REQUEST
FOR
T.VISWAP FORWARDI |Admin
3014 RAKASH, ) .
1201 04/10 NIL DY NG istratio
9 /2019 REGISTRA APPLICAITO |n
R N FOR FIVE |Section
DAYS
WORKSHOP
Admin
?200115 04110\, ﬁiﬂgER CLFOR3 listratio
/2019 ' OCTOBER n
9 SPS .
Section
INTIMATIO Admin
3016 SH. P. i .
04/10 N FOR istratio
g201 /2019 NIL I\D/I”(\IJI)ESHA’ LEAVING n
STATION Section
3017 SHRADDH Admin
1201 04/10 NIL A MISHRA, EL FOR istratio
9 /2019 STENO GR. |7.9.2019 n
1l Section
3018 NON Admin
1201 04/10 NIL B.S.RAWA PUNCHING |istratio
9 /2019 T, UDC ON 4.10.2019 n
EVENING Section
COMPENSA
TORY Admin
/3200119 04110\ g’:ﬁéﬁ'm LEAVE ON listratio
9 /2019 MTS ' 9.10TO 11.10 n
AND RH ON |Section
7.10.2019
Admin
/3200210 04/10 NIL ﬁﬂ:\hAR RH ON istratio
/2019 ' 17.10.2019 n
9 MTS .
Section
/3;0211 04110, SANJAI  RHON éf'rzl:g
/2019 uDC 7.10.2019



3022
/201

3023
/201

3024
/201

3025
/201

3026
/201

3027
/201

3028
/201

3029
/201

3030
/201

04/10
12019 NIL

04/10
12019 NI

04/10
/2019 NIL

04/10 CESTAT/AHD/JUD/01/0

/2019 |7

04/10
12019 NIE

04/10
12019 NI

09/10
/2019

09/10 | D.NO. 42201/2018/SEC-
/2019 ELM DT. 23.9.2019

09/10 F.NO.

12019 |51 "57 09,2019

01/CESTAT/BANG/RKS

11/02/2019-IFUIII

CPIO,
CESTAT,
NEW
DELHI

N. RAJA,
SPS TO
MEMBER
(JUDICIAL)

SH. P.
DINESHA,
M Q)

ASST.
REGISTRA
R/TO,
CESTAT,
AHMEDAB
AD

ASST.
REGISTRA

R, CESTAT,

CHENNAI

SH.
P.V.SUBBA
RAO, M (T)

HARISH
CHANDRA
RAJ,
UNDER
SECRETAR
Y

AR,
SUPREME
COURT OF
INDIA

UMA
SHANKAR
VERMA,

Section
RTI

APPLICATIO @gg:g
N OF SH.

ASHWANI gection
KR. PANDEY
DISPOSAL
STATEMENT (0
OFSH.s.s. | 00
GARG,

MEMBER (J)
DISPOSAL | Compu

STATEMENT (ter Cell

monthly

statement DRQ)
monthly

statement DRQ)
APPLCATIO

N FORM Accou
FOR TOUR |nt

TA Section
ADVANCE
SUBMISSIO

N OF

REVISED Accou
ESTIMATES |nt
ADN Section
BUDGET
ESTIMATES

COPY OF

ORDER

DATED DR(J)
20.09.2019
INTIMATIO é‘gg:g
N OF LEAVE

n



3031
/201

3032
/201

3033
/201

3034
/201
9

3035
/201

3036
/201

3037
/201

3038
/201

3039
/201
9

09/10
/2019

09/10
/2019

09/10
/2019

09/10
/2019

09/10
/2019

09/10
/2019

09/10
/2019

09/10
/2019

09/10
/2019

NIL

F.NO.

01/CESTAT/BANG/BIO
-MATRIC DT. 1.10.2019

NIL DT. 30.09.2019

NIL DT. 4.10.2019

NIL DT. 4.10.2019

NIL DT. 10.09.2019

NIL

F.NO.
CESTAT/WZB/MUM/S

TAT/2019 DT. 4.10.2019

NIL DT. 4.10.2019

AR
BANGALO
RE

AR,
CESTAT
BANGALO
RE

UMA
SHANKAR
VERMA,
AR
BANGALO
RE

S.
MUKHERJ
EE, SPS

LALIT
PRASAD
PANT, SPS

SANJIV
SRIVASTA
VA, M(T),
MUMBAI

RACHNA
GUPTA,
MEMBER
()

REKHA
SHEKHAW
AT,PATO
PRESIDEN
T

SANJAY
PRASAD,
PA

T.
VISWAPR
AKASH,
DR
CESTAT
MUMBAI

Section

STATEMENT
OF PENDING DR(J)
APPEALS

FORWARDI Admin
NG OF BIO . .
MATRIC istratio
ATTENDAN Section
CE
TRAVEL Admin
SCHEDULE |istratio
FOR n
BHOPAL Section
Admin
CLFOR 1 istratio
DAY n
Section
Admin
CLFOR1 istratio
DAY n
Section
MEDICAL Admin
REIMBURSE |istratio
MENT n
CLAIM Section
DISPOSAL Compu

STATEMENT |ter Cell

DISPOSAL | Compu
STATEMENT |ter Cell

DISPOSAL  Compu
STATEMENT ter Cell



3040
/201

3041
/201

3042
/201

3043
/201

3044
/201

3045
/201

3046
/201

3047
/201

3048
/201

CHANDER
097101 DT. 4.10.2019 KANTA,
/2019
SPS
SEEMA
09710\ DT. 7.10.2019 SADANA,
/2019
SPS
SPS TO
09/10 MEMBER
1019 NIL DT. 7.10.2019 (T)SH. C. J
MATHEW
F.NO. TK
00/10 S2/CESTAT/KOLIBIOM |/ ) o
/2019 ETRIC DR
ATTENDANCE/2018 |/ 1 1 aTp
DT. 3.9.2019
JAGMOHA
09/10 F-NO- N SINGH
1019 [E/30011/4/2019/HINDI-  NEGI,
4-DOR DT.1.10.2019  [FINANCE
MINISTRY
09/10 V. RAM
1019 NIL DT. 4.10.2019 GOPAL. PA
SANTOSH
KUMAR
09/10 ENDT. NO. TIWARI,
1019 D81/SCS/2019 DT. AR, HIGH
13.08.2019 COURT OF
CHATTISG
ARH
AR, (B&S),
PUNJAB
09/10 |NO. 27762/SALARY-4 |AND
/2019 DT. 30.09.2019 HARYANA
HIGH
COURT
09/10 |F.NO. T

/2019 PF/CESTAT/MUM/AD V.ISWAPR

Admin
CLFOR1 istratio

DAY n
Section
Admin

JOINING istratio

REPORT n
Section

DISPOSAL Compu
STATEMENT ter Cell

BIOMETRIC |Admin
ATTENDAN |istratio
CEOFSH.T. n

SARKAR Section

QUARTERL égg;:g
Y REPORT-

REG Section
APPLICATIO
NFORTA |,
ADVANCE
OFSH.P. o .
VENKATA

SUBBA RAO

COPY OF

ORDER DT. DR(J)
5.7.2019

LEAVE Admin
RECORD OF istratio
MS. n
RACHNA Section
GUPTA

FORWARDI |Admin
NG OF istratio



3049
/201

3050
/201

3051
/201

3052
/201

3053
/201

3054
/201

3055
/201

3056
/201

MN/SKP DT. 25.09.2019 AKASH,

09/10 F.NO. RAE & R SUIT
12019 NO. 2030/2086/2008/776
DT. 3.10.2019

09/10

12019 NIL DT. 30.09.2019

F.O.

?29(;18 4/12/PERS/KS/AR/CHD
DT. 3.10.2019

E. NO.
?29(;18 CESTAT/AHD/PER/66/2
019/364 DT. 30.09.2019

09/10
12019 NIE

09/10
12019 NIE

09/10
12019 NIL DT. 30.09.2019

09/10
12019 NIL DT. 4/10/2019

DR
CESTAT
MUMBAI

T

VISWAPR

AKASH,
DR
CESTAT
MUMBAI

HEMANT
KUMAR,
PATO
MEMBER
V)

AR,
CESTAT
CHANDIG
ARH

RAJU,
MEMBER

(M

BIJAY
KUMAR,
MEMBER
(T)
ANIL G.
SHAKKAR
WAR,
MEMBER
(T)
ALLAHAB
AD

NALINI
SIVAKUM
AR,
RETIRED
SPS

T.
VISWAPR
AKASH,

INTIMATIO n
N UNDER Section
RULE 18(2)

RAE &R Admin
SUIT NO. istratio
2030/2086/20 n

08 Section

ITINERARY
FOR
NATIONAL
JUDICIAL
ACADEMY

Admin
istratio

Section

Admin
EL FOR 3 istratio
DAYS n

Section

ITINERARY
FOR
NATIONAL
JUDICIAL
ACADEMY

Admin
istratio

Section

DISPOSAL Compu
STATEMENT ter Cell

DISPOSAL Compu
STATEMENT ter Cell

Admin
RELEASING |istratio
OF PENSION n

Section

SINGLE
MEMBER  DR(J)
PENDING



3057
/201

3058
/201

3059
/201

3060
/201

3061
/201

3062
/201

3063
/201

3064
/201

3065
/201

10/10 CESTAT/WZB/DMM/20
/2019 19/765 DT. 26.09.2019

10/10
12019 NIL DT. 1.10.2019

10/10

12019 NIL DT. 4.10.2019

10/10
12019 NIL DT. 7.10.2019

F.NO.
10/10
12019 CESTAT/AHD/PER/66/2

019/370 DT. 7.10.2019

10/10

12019 NIL DT 4.10.2019

10/10
12019 NIL DT 4.10.2019

10/10
12019 NIL DT. 1.10.2019

10/10 CESTAT/WZB/MUM/S
12019 TAT/2019/771 DT.
1.10.2019

DR
CESTAT
MUMBAI

D.M.
MISHRA,
MEMBER

Q)
S.K.

MOHANTY

, MEMBER
()

P.
DINESHA,
M(J)

RACHNA
GUPTA,
MEMBER

Q)

RAJU,
MEMBER

(M

AJAY
SHARMA,
MEMBER
(),
MUMBAI

SANJIV

SRIVASTA

VA, M(T),
MUMBAI

SANJIV

SRIVASTA

VA, M(T),
MUMBAI
SUVENDU

KUMAR
PATI,

CASES

EXTENSION

OF PERIOD

TO PA

PRONOUNC

E ORDER

DISPOSAL Compu

STATEMENT ter Cell
Admin

Permission to |istratio

leave station |n
Section

MEDICAL Admin

REIMBURSE |istratio

MENT n

CLAIM Section
Admin

EL FOR 2 istratio

DAYS n
Section
Admin

RHFOR 1 istratio

DAY n
Section

CLFOR1

DAY ON )

7.10.2019 éggl:g

AND n

PERMISSION Section

TO LEAVE

HQ

DISPOSAL  Compu

STATEMENT |ter Cell

DISPOSAL

Compu

STATEMENT |ter Cell



3066
/201

3067
/201

3068
/201

3069
/201

3070
/201

3071
/201

3072
/201

3073
/201

3074
/201

3075
/201

10/10
12019 NIE

10/10
12019 N'-

10/10
12019 NIE

10/10
12019 NIE

10/10
12019 NIE

10/10
12019 NIL DT. 3.9.2019

CESTAT/AHD/DISPOS

10/10 AL

/2019 STATEMENT/06/2016/3

23 DT. 1.10.2019

10/10
12019 NIE

10/10
/2019

NIL DT. 3.10.2019

10/10
12019 NIk

MEMBER
V)

AJAY
SHARMA,
MEMBER
(),
MUMBAI
SULEKHA
BEEVI,
MEMBER
V)

D.M.
MISHRA,
MEMBER
V)

P.
DINESHA,
M(@)

P.K.

CHOUDHA

RY,
MEMBER
V)
ASHOK
JINDAL,
MEMBER
V)
RAMESH
NAIR,
MEMBER

()

SHRADDH
A MISHRA,

STENO 1l

S.S. GARG,

MEMBER
(),

BENGALU

RU

BHANU
MEHTA,

DISPOSAL Compu
STATEMENT ter Cell

DISPOSAL | Compu
STATEMENT |ter Cell

DISPOSAL Compu
STATEMENT ter Cell

DISPOSAL Compu
STATEMENT ter Cell

DISPOSAL Compu
STATEMENT ter Cell

DISPOSAL Compu
STATEMENT |ter Cell

DISPOSAL Compu
STATEMENT ter Cell

Admin
JOINING istratio
REPORT n

Section
APPLICATIO

N FOR THE |Admin
POST OF istratio
JUDICIAL n
MEMBER AT Section
NCLT

ELFOR 2
DAYS

Admin
istratio



3076
/201

3077
/201

3078
/201

3079
/201

3080
/201

3081
/201

3082
/201

3083
/201

3084
/201

3085
/201

3086

10/10 [IV(16)30/R/ALW/2019/1
/2019 4909 DT. 1.10.2019

10/10
12019 NIL DT. 9.10.2019

10/10
12019 NIE

10/10 CESTAT/AHD/JUD/01/0
/2019 7/369 DT. 3.10.2019

10/10
12019 NI

F. NO.

10/10 36(1)MISCJUDICIAL/C

/2019 [ESTAT/ALD2015-16
DT. 3.10.2019

10/10
12019 NIE

E.NO.
/120618 17(1)MS/CESTAT/ALD/
2018-19

10/10
12019 NIL DT. 7.10.2019

10/10
12019 NIL DT. 9.10.2019

10/10 |NIL DT. 10.10.2019

STENO I

C.P.
GOYAL,
CCE
ALWAR

DR,
MUMBAI

MANWAR
SINGH,
ubC

AR,
CESTAT
AHMEDAB
AD

ASHOK
WASU
(KARTA
HUF)

AR,
ALLAHAB
AD

RACHNA
GUPTA,
MEMBER

()

AR,
ALLAHAB
AD

BHANU
MEHTA,
STENO I

ARCHANA,
STENO I

MOHINDE

n

Section
FINAL
ORDER NO.
50923- DRQ)
50933/2018
CONSTITUTI
ON OF PA
BENCH

Admin
CLFOR?2 istratio
DAYS n

Section
PENDENCY
sTATEMENT PR
APPLICATIO
N FOR
ADJOURNM PRO)
ENT
PENDENCY
STATEMENT DR(J)

DISPOSAL Compu
STATEMENT ter Cell

MONTHLY

REPORT

FOR DR(9)

SEPTEMBER

REPLY TO |Admin

SHOW istratio

CAUSE n

NOTICE Section
Admin

CL FOR istratio

HALF DAY n
Section

EXTENSION Admin



/201 (/2019

3087
1201 11/10

/2019

3088
/201

3089

1201 11/10

/2019

3090
1201 11/10

/2019

3091

201 11/10

/2019

3092
/201

11/10 CESTAT/MUM/ADMN/
/2019 BIOMET/ATTEND./788

3093
/201

11/10 CESTAT/MUM/ADMN/
/2019 SAMPARK/789 DT.

3094
1201 11/10

/2019

3095 11/10
/201 /2019

NIL

11/10 D. NO. 25607/2019/SEC-
/2019 XVII DT. 30.09.2019

D. NO. 36480/2018 &
21545/2019 /SEC-ELM

DT. 28.09.2019

F. NO. A-19011/8/2016-
AD.IC(CESTAT) DT.

1.10.2019

NIL

F.NO.

DT. 16.09.2019

F. NO.

7.10.2019

F.NO.

PF/CESTAT/MUM/AD
MN/SB DT. 4.10.2019

NIL DT. 4.10.2019

R SINGH,
DR

SWAPNA
NAIR, HC

AR,
SUPREME
COURT OF
INDIA

AR,
SUPREME
COURT OF
INDIA

S.
BHOWMIC
K,USTO
GOl, M/O
FINANCE

AR,
CESTAT,
CHENNAI

T.
VISWAPR
AKASH,
DR
CESTAT
MUMBAI

T.
VISWAPR
AKASH,
DR
CESTAT
MUMBAI

T.
VISWAPR
AKASH,
DR
CESTAT
MUMBAI

T.
VISWAPR

OF
TRANSFER

ELFOR1
DAY

COPY OF
CIVIL
APPEAL

COPY OF
CIVIL
APPEAL

VIGILANCE

CLEARANC

E FOR SH. V.
PADMANAB
HAN

PENDENCY
STATEMENT

BIOMETRIC
ATTENDAN
CE

FORWARDI
NG INFO
FOR
SAMPARK

FORWARDI
NG OF
INTIMATIO
N REG
APPLYING
IN SSC

PENDENCY
STATEMENT

istratio
n
Section

Admin
istratio
n

Section

DR(J)

DR(J)

Admin
istratio

Section

DR(J)

Admin
istratio
n

Section

CT
SECTI
ON

Admin
istratio
n

Section

DR(J)



3096
/201

3097
/201

3098
/201

3099
/201

3100
/201

3101

11/10

12019 NIL DT. 10.10.2019

11/10
12019 NIL DT. 19.09.2019

14/10
12019 NIE

14/10
12019 NIE

14/10
/2019

01/CESTAT/BANG/RKS

AKASH,
DR
CESTAT
MUMBAI

RAVI
PRAKASH,
CENTRAL
GOVT.
STANDING
COUNSEL

RAVI
PRAKASH,
CENTRAL
GOVT.
STANDING
COUNSEL

DOROTHY
JOSEPH,
STENO GR.
I

BHANU
MEHTA,
STENO GR.
I

UMA
SHANKAR
VERMA,
ASST.
REGISTRA
R

14/10 |01/CESTAT/BANG/JUD UMA

Admin
istratio
n

Section

NIVEET
SETH VS.
uol

Admin
istratio
n

Section

NIVEET
SETH VS.
UoOil

REQUEST
REG.

PERMISSION

TO GET .

ADMITTED Admin
IN CGHS Istratio
EMPANNEL 0 .
LED

HOSPITAL

FOR

DELIVERY

INTIMATIO

N OF

APPLYING |Admin
FOR THE istratio
POST OF n
STENO GR. |Section
CANDD

2019

FORWARDI

NG OF

LEAVE Admin
APPLICATIO istratio
N & JOINING |n
REPORT OF |Section
SH. ROHIT

KR. SHUKLA

DETAILS OF Admin



/201

3102
/201

3103
/201

3104
/201

3105
/201

3106
/201

3107
/201

3108
/201

/2019 L

14/10
12019 01/CESTAT/BANG/RKS

14/10
12019 NIE

14/10
12019 NIE

14/10
12019 NIE

14/10
12019 01/CESTAT/BANG/CM

14/10
12019 29595/2017/SEC-XVII

14/10 |01/CESTAT/BANG/JUD
/2019 |L

SHANKAR
VERMA,
ASST.
REGISTRA
R

UMA
SHANKAR
VERMA,
ASST.
REGISTRA
R

VINOD
YADAYV,
ASST.
REGISTRA
R

SHRADDH
A MISHRA,
STENO GR.
Il

RANJU
MADHRA,
SPS

UMA
SHANKAR
VERMA,
ASST.
REGISTRA
R

ASSISTAN
T
REGISTRA
R,
SUPREME
COURT OF
INDIA

UMA
SHANKAR

REVENUE
INVOLVED
IN THE
APPEALS

INTIMATIO

N OF LEAVE

OF SH.
ROHIT KR.
SHUKLA

WITHDRAW

AL OF
RESIGNATI
ON LETTER
DATED
23.8.2019

INTIMATIO
N OF
APPLYING
FOR THE
POST OF
STENO GR.
CANDD
2019

station leave
permission

INTIMATIO
N FOR
PURCHASE
OF FLAT

CIVIL

APPEAL NO.

29595 OF
2017

INFO. FOR

PUBLICATIO

istratio
n
Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

DR(J)



3109
/201
9

3110
/201
9

3111
/201
9

3112
/201
9

3113
/201
9

3114
/201
9

3115
/201
9

14/10
/2019

14/10
/2019

15/10
/2019

15/10
/2019

15/10
/2019

15/10
/2019

15/10
/2019

NIL DT. 11.10.2019

NIL

NIL

NIL

CESTAT/AHD/ADMN/
MISC/04/2014

NIL

1108 DATED 7.10.2019

VERMA,
ASST.
REGISTRA
R

MUKESH
GUPTA,
AR,
ALLAHAB
AD

SH.
C.J.MATHE
W, M (T)

SH. S. K
MOHANTY
, M(QJ)

ASSISTAN
T
REGISTRA
R, CESTAT,
ALLAHAB
AD

S. K.
TIWARI,
ASST.
REGISTRA
R

GEETANJA
LI ISPAT &
POWERS
PVT. LTD.

SUPERINT
ENDENT S.
COURT
CELL FOR
REGISTRA
R

N OF
SAMPARK

Admin

STATION L
Istratio

LEAVE

PERMISSION ! .
Section

PERMISSION
FOR
PRONOUNC
EMENT OF
E/1574/2011
AND
OTHERS

PERMISSION
FOR

PRONOUNC
EMENT of PA
ST/87824/201

8 and others

PA

submission of
proof of salary
payment to
outsourced
staff

CT

INFO. FOR
PUBLICATIO
N OF
SAMPARK

CT

PRAYER
FOR

WITHDRAW [DR(J)
AL OF

APPEAL

CIVIL
APPEAL NO. |DR(J)
2576 OF 2010



3116
15/10
gZOl 12019 NIL

3117 | ¢ o 36(L/MISC

1201
o [2019 5501516

3118
/201

9 /2019 /2015-16

3119
/201

9 /2019 |CO/11/2019-20

3120
/201
9

15/10
12019 N'-

3121
1201 15/10

. 12019 25000/2019/SEC-XVII

3122
15/10
gZOl 12019 NIL

JUDICIAL/CESTAT/AL

15/10 17(1)/MS/CESTAT/ALD

15/10 |111(20)/ARC/CESTAT/M

GENERAL

DEPUTY

REGISTRA
R, CESTAT,
KOLKATA

ASST.
REGISTRA
R, CESTAT,
ALLAHAB
AD

ASSISTAN
T
REGISTRA
R, CESTAT,
ALLAHAB
AD

RAGHAWE
NDRA
TIWARI,
ASST.
COMMISSI
ONER
(REVIEW)

CA
DEEPAK
KUMAR
BAJPAI,
AUTHORIS
ED
REPRESEN
TATIVE,
GWALIOR

ASSISTAN
T
REGISTRA
R,
SUPREME
COURT OF
INDIA

ALL INDIA
REPORTER

MONTHLY

STATEMENT PROY)

PENDING OF
SINGLE
MEMBER
BENCH
CASES

DR(J)

MONTHLY

STATEMENT DR(9)

ST APPEAL
NO.
ST/53475/201
8

DR(J)

ORDER OF
HON.
MADHYA
PRADESH
HIGH
COURT,
GWALIOR
BENCH

DR(J)

CIVIL
APPEAL NO. |DR(J)
7483 OF 2019

FORWARDI
NG OF ALL
INDIA
REPORTER
BOOK

DR(J)



3123
/201

3124
/201

3125
/201

3126
/201

3127
/201

3128
/201

3129
/201

3130
/201

3131
/201
9

15/10
12019 NIE

15/10
/2019 NIL

15/10 06/CESTAT/STATEME
/2019 NT/2011-CR

15/10
12019 NIE

15/10
12019 NIE

15/10
12019 N'-

15/10
12019 NI

15/10 CESTAT/MUMBAI/AC
/2019 |COUNTS

15/10 /A.50050/116/2017-
/2019 |AD.1C(CESTAT)

DEP.
REGISTRA
R, CESTAT,
MUMBAI

SH.
C.J.MATHE
W, M (T)

MOHINDE
R SINGH,
DR (J)

DEPUTY
REGISTRA
R, CESTAT,
MUMBAI

HIGH
COURT OF
DELHI AT
NEW
DELHI

T.VISWAP
RAKASH,
DY.
REGISTRA
R

T.VISWAP
RAKASH,
DY.
REGISTRA
R

T.VISWAP
RAKASH,
DY.
REGISTRA
R

S.BHOWMI
CK,
UNDER
SECRETAR
Y TO THE

CONSTITUTI
ON OF
BENCH FOR
E/ROM/85951
/2018

PERMISSION
FOR
PRONOUNC
EMENT IN
E/1574/2011

MONTHLY
STATEMENT

CONSTITUTI
ON OF
BENCH FOR
C/ROM/8557
0/19

WP NO.
10091 /2019

CPIORTIID
NO. 14-
39/2019 DTD.
27.9.2019

CPIORTIID
NO. 14-
41/2019 DTD.
27.9.2019

FORWARDI
NG OF RE
2019-20 AND
BE 2010-2021

INTERFACE
FOR ONLINE
PAYMENT
SYSTEM IN
CESTAT

PA

PA

PA

CPIO

CPIO

Accou
nt
Section

Compu
ter Cell



3132
/201

3133
/201

3134
/201

3135
/201

3136
/201

3137
/201

3138
/201

15/10
12019 NIE

15/10 17(1)/MS/CESTAT/ALD
/2019 /2018-19

15/10
12019 N'-

15/10
12019 NIE

15/10 |CESTAT/AHD/PER/70/2
/2019 /018/317 DT. 10.10.2019

15/10
12019 NIE

15/10
12019 115/RKP/TCB/2019

GOVT. OF
INDIA

SH. P.
ANJANI

KUMAR, M

(M

ASSISTAN
T
REGISTRA

R, CESTAT,

ALLAHAB
AD

SUNDEEP
CHOPRA,
ubC

SANGEET
A
MALHOTR
A, COURT
MASTER

S.K.
TIWARI,
AR,

AHMEDAB

AD

SWAPNA
A. NAIR,
HEAD
CLERK

ASST.
DIRECTOR
OF
ESTATES,
DIRECTOR
ATE OF

DYNAMIC
WEBSITE

DISPOSAL Compu
STATEMENT ter Cell

BENCH

WISE

DISPOSAL Compu
OF CASES o Cell
DURING
SEPTEMBER

2019

INTIMATIO

N FOR .
APPLYING @ﬂgl!?,
FOR THE

POST OF Section
STENO GR.

CAND D

ONE DAY gﬁg:g
CASUAL

LEAVE Section
REG. Admin
POSTING OF |istratio
SK TIWARI, n

AR Section
FORM FOR

NON

PUNCHING |Admin
OF istratio
ATTENDAN |n

CE IN Section
BIOMETRIC
MACHINE
CANCELLAT

ION OF Admin
ALLOTMEN istratio
T OF GOVT. |n

ACCOMMO Section
DATION-



3139
/201
9

3140
/201
9

3141
/201
9

3142
/201
9

3143
/201
9

3144
/201
9

15/10
/2019

F.NO.
PF/CESTAT/MUM/AD
MN/AK DT. 9.10.2019

15/10 |A-19011/14/2016-AD.1C

/2019

15/10
/2019

15/10
/2019

15/10
/2019

15/10
/2019

(CESTAT)

F.NO.
01/CESTAT/BANG/RKS
DT. 9.10.2019

CESTAT/MUM/SKP

OCT/16/CAT/2019

PF/SKP/CESTAT/MUM

ESTATES

T.
VISWAPR
AKASH,
DR
CESTAT
MUMBAI

S.BHOWMI
CK,
UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

UMA
SHANKAR
VERMA,
AR
BANGALO
RE

T.VISWAP
RAKASH,
DY.
REGISTRA
R

RAJEEV
KUMAR,
ADVOCAT
E

T.VISWAP
RAKASH,
DY.
REGISTRA

RETIREMEN
n

FORWARDI
NG OF
INTIMATIO
N REG
EXAM

REQUEST
OF SH.
RAJU, M (T),
CESTAT,
AHMEDABA
D FOR
SEEKING
PERMISSION
TO TRAVEL
BY PRIVATE
AIRLINES-
REG.

APPLICATIO
N OF RK
SHUKLA, AR

PROCESS OF
SALARY
BILL IN
PFMS

OA NO.
2363/2018
TILTED AS
SH.
NARENDRA
KUMAR
BAJPAI VS.
UNION OF
INDIA

FORWARDI
NG OF
REPRESENT
ATION OF

Admin
istratio

Section

Admin
istratio
n

Section

Admin
istratio
n
Section

Admin
istratio
n
Section

Admin
istratio

Section

Admin
istratio
n
Section



3145
16/10
gZOl 12019 NIL

3146
16/10
/9201 12019 NIL

3147
16/10
/9201 12019 NIL

3148
16/10
g201 12019 NIL

3149 11 e 1o

/201 01/CESTAT/BANG/RKS

9 /2019

JOHNSON
CHACKO,
ubC

DR.
S.K.PATI,
M Q)

ARCHANA,
STENO GR.
I

RAJENDER
PRASAD,
AO

UMA
SHANKAR
VERMA,
ASST.
REGISTRA
R

SH. S. K.
PATI

FORM FOR
NON
PUNCHING
OF
ATTENDAN
CEIN
BIOMETRIC
MACHINE
ON
14.10.2019

PRAYER
FOR GRANT
OF 3 DAYS
MEDICAL
LEAVE
FROM 15
OCTOBER
2019 TO 17
OCTOBER
2019 TO
UNDERGO
ANGIOPLAS
TY/SURGER
Y

INTIMATIO
N OF
APPLYING
FOR THE
POST OF
STENO GR.
CANDD
2019

ELFOR 11
OCT WITH
JOINING
REPORT

FORWARDI
NG OF
APPLICATIO
N FOR
TRANSFER
TO CESTAT,

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section



3150
/201

3151
/201

3152
/201

3153
/201

3154
/201

3155
/201

3156
/201

16/10
12019 N'-

16/10
12019 NIE

16/10
12019 NIE

16/10
12019 NIE

16/10
12019 NIE

16/10
/2019 NIL

16/10
12019 NIE

SH. ANIL
G.
SHAKKAR
WAR, M
(T)

MS.
RACHNA
GUPTA, M
V)
HYCINTH
MASCARE
NHAS,
STENO,
CESTAT,
MUMBAI

SUDHAKA

RAN. A,
SPSTOM

(M

SH. RAJU,
M (T)

SUNIL KR.

DAS, MTS

MUKESH
GUPTA,

ASST.
REGISTRA

R

MUMBAI ON
POSTING OF
SPOUSE
AND
HUMINATA
RIAN
GROUND OF
SH. R. K.
SHUKLA

APPLICATIO
N FOR CL

APPLICATIO
N FOR RH
ON 28 AND
29.10.2019

JOINING
REPORT OF
SH. P.
ANJANI
KUMAR, M
(M
APPLICATIO
N FOR
LEAVE IN
R/O SH. C.J.
MATHEW, M
(M
EARNED
LEAVE
FROM 10.10
TO 11.10
WITH SLP

REPLY TO
MEMO
DATED
4.10.2019

TWO DAYS
CL FOR
17.10.19 AND
18.10.19
WITH SLP

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio

Section

Admin
istratio
n

Section

Admin
istratio

Section



3157
/201

3158
/201

3159
/201

3160
/201

3161
/201

3162
/201

3163
/201

3164
/201

3165
/201

16/10
12019 NIE

16/10
12019 NIE

16/10 CESTAT/AHM/MT/JUL/

/2019 2019

16/10
12019 NIE

16/10
12019 NIE

16/10
12019 NIE

16/10
12019 NIE

16/10
12019 NIE

16/10
/2019 NIL

MUKESH
GUPTA,
ASST.

REGISTRA

R

SPSTO
HON.
MEMBER

(M

SPSTO
HON.
MEMBER

(M

N. RAJA,
SPSTO
MEMBER

(JUDICIAL)

SANJAY
PRASAD,

STENO GR.

\Y

RAMGOPA

L,
STENOGR
APHER

SH.

J.K.GOLAY

, SPS

SH. ANIL

CHOUDHA

RY, M (J)

SH. ANIL

CHOUDHA

RH FOR 28

AND 29 OCT Admin
AND EL istratio
FROM 30 n
OCTTO1 Section
NOV

DISPOSAL
STATEMENT
OF SH.
C.J.MATHE
W, M (T)

DISPOSAL
STATEMENT Compu
OF SH. ter Cell
RAJU, M (T)

DISPOSAL
STATEMENT
OF SH.S.S.
GARG,
MEMBER (J)

REVISED

DISPOSAL
STATEMENT Compu
OF DR. ter Cell
S.K.PATI, M

()

TOUR

PROGRAMM

E OF SH. P.

V. SUBBA

RAO, M (T)

MODIFICATI

ON OF

ORDER IN
DEFECT NO. PA
52133 AND
OTHERS

RELEASE OF
ORDER IN
E/51156 AND T2
51158/18

RELEASE OF PA
ORDER IN

Compu
ter Cell

Compu
ter Cell

CT



3166
/201

3167
/201

3168
/201

3169
/201

3170
/201

3171
/201

3172
/201

3173
/201

3174
/201

16/10
12019 NI

16/10

12019 NIL DT. 15.10.2019

16/10
12019 NI

16/10
12019 NIL DT. 15.10.2019

16/10
12019 NIL DT. 14.10.2019

16/10
12019 NIL DT. 16.10.2019

16/10
12019 NI

16/10
/2019 NIL

16/10
/2019 NIL

RY, M (J)

SH. ANIL
CHOUDHA
RY, M (J)

ANIL G.
SHAKKAR
WAR,
MEMBER
(T)
ALLAHAB
AD

DEVENDE
R, LDC

DEVENDE
R, LDC

M/S. ISPAT
INDIA

RANJU
MADHRA,
SPS

ANIL
KUMAR,
MTS

PUSHKAR
SINGH,
MTS

PUSHKAR
SINGH,
MTS

ST/58718 OF
2013 WITH
ST/CROSS/61
382 AND
OTHERS

RELISTING
OF
E/540056/18
AND OTHER

CLFOR3
DAYS

CL&RH

SPECIAL
LEAVE

ADJOURNM
ENT
APPLICATIO
N

RHFOR 1
DAY

RHFOR 1
DAY

MEDICAL
CLAIM
FORM

MEDICAL
CLAIM
FORM

Admin
istratio
n

Section

Admin
istratio

Section

Admin
istratio
n

Section

DR(J)

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n



3175
/201

3176
/201

3177
/201

3178
/201

3179
/201

3180
/201

3181
/201

3182
/201

3183
/201

16/10
12019 NI

16/10
12019 NIL DT. 16.10.2019

16/10
12019 NIE

16/10
12019 NIL DT. 16.10.2019

16/10
12019 NIL DT. 14.10.2019

17/10
12019 N'-

18/10
12019 NIE

18/10
12019 NIk

18/10
/2019 NIL

KISHORI
LAL, MTS

VAL
CHAND
LABANA,
RETIRED

MANOJ
KUMAR,
ubC

SEEMA
SADANA,
SPS

RAJIV
RANJAN,
LDC

SH. BUAY
KUMAR, M

(M

JOHNSON
CHACKO,
ubC

SH. ANIL
CHOUDHA
RY, M (J)

SUNDEEP
CHOPRA,
ubC

MEDICAL
CLAIM
FORM

SURRENDER
OF OFFIE |
CARD

RH & CL

CLFOR1
DAY

INTIMATIO
N LETTER
FOR SSC

PRONOUNC
EMENT IN
¢/50547 and
others

FORM FOR
NON
PUNCHING
OF
ATTENDAN
CEIN
BIOMETRIC
MACHINE on
18.10.2.019

PERMISSION
FOR
PRONOUNC
EMENT IN
C/50052 OF
2019

REQUEST
FOR
PERMISSION

Section

Admin
istratio

Section

CT
SECTI
ON

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio

Section

PA

Admin
istratio

Section

Admin
istratio
n



3184
/201
9

3185
/201

3186
/201

3187
/201

3188
/201

3189
/201

3190
/201
9

18710 345(66)CEGAT/90-
1019 ADMN/VOL.II DT.
10.10.2019

18/10
12019 NIE

18/10
12019 NIE

18/10
12019 NIE

18/10
12019 NIE

18/10
12019 NIk

18/10

1019 GEN/CHD/M(J)

MOHINDE
R SINGH,
DR

AWADHES
H KUMAR
PANDEY,
ADVOCAT
E&
COUNSEL
TO
APPELLAN
T

ASSISTAN
T
REGISTRA
R/SPS,
CESTAT,
CHANDIG
ARH

MANWAR
SINGH,
ubC

ANJANI,
HINDI
TRANSLA
TOR

KISHORI
LAL, MTS

SH.
ASHOK
JINDAL, M

Q)

TO TRAVEL |Section

ABROAD

LEAVE
SANCTION
ORDER

ORDER IN
CASE NO.
50013 (ST)
OF 2019

REPLY OF
MEMO
DATED
1.10.2019

CLFOR?2
DAYS

REQUEST
FOR

RECONSIDE
RATION THE

CASE FOR
NOT

DEDUCTING

THE
EARNED
LEAVE ON

EACH LATE

LEAVE

PA

SPS

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio

APPLICATIO N

N

IMPLEMENT

ATION OF

THE ORDER
OF THE CAT

Section

Admin
istratio
n

Section

SH.
ANIL
CHOU
DHAR



3191
/201

3192
/201

3193
/201

3194
/201
9

3195
/201

3196
/201

3197
/201

3198
/201
9

3199
/201
9

18/10
/2019

18/10

NIL

F.NO. A-50050/5/2019-

/2019 VIG DT. 11.10.2019

18/10
/2019

18/10

NIL

F.NO. A-50050/79/2019-

/2019 /ADIC(CESTAT)

18/10
/2019

18/10
/2019

18/10
/2019

18/10
/2019

18/10
/2019

NIL DT. 11.10.2019

NIL

CESTAT/AHD/PER/70/2
018/327 DT. 15.10.2019

F.NO.
04/CESTAT/HYD/PF/VP
P/18/224 DT. 14.10.2019

NIL DT. 11.10.2019

SH. P.
DINESHA,
M (J)

SUNIL
KUMAR
MEENA,
US (VIG)

SH. P.
DINESHA,
M Q)

S.
BHOWMIC
K,USTO
GOl, M/O
FINANCE

MANAS
KUMAR
SINHA, AR

SHRADDH
A MISHRA,
STENO I1I

S.K.
TIWARI,
AR,
AHMEDAB
AD

V.P.
PANDEY,
AR

T.
VISWAPR
AKASH,

DATED
26.9.2019

EL FOR 29
OCTOBER

OBSERVAN
CE OF
VIGILANCE
WEEK

REQUEST
FOR LEAVE
&
PERMISSION
TO LEAVE
STATION

REPRESENT
ATION
AGAINST
ADVERSE
REMARKS
IN APAR

FORWARDI
NG OF BIO
METRIC
ATTENDAN
CE

CLFOR1
DAY

BIOMETRIC
ATTENDAN
CE

EL FOR 8
DAYS

FORWARDI
NG OF BIO
METRIC

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n



3200

18/10
gZOl 12019 NIL DT. 14.10.2019
3201 18/10 DL/WEST/HQRS/REVI
/201 12019 EW/MISC/04/2018/1391
9 9 DT. 11.10.2019
3202
18/10
/9201 12019 CEA NO. 25/19
3203
18/10
gZOl 12019 CEA NO. 158/17
3204
18/10
/9201 12019 CEA NO. 149/17
3205
18/10
gZOl 12019 CEA NO. 71/18
3206
18/10
gZOl 12019 CEA NO. 40/17

3207 |18/10 CEA NO. 125/17

DR
CESTAT
MUMBAI

NITIN N.
MEHTA,
CONSULT
ANT

JOINT
COMMISSI
ONER,
CGST
DELHI

ADMINIST
RATIVE
OFFICER,
HIGH
COURT OF
JODHPUR

ADMINIST
RATIVE
OFFICER,
HIGH
COURT OF
JODHPUR

ADMINIST
RATIVE
OFFICER,
HIGH
COURT OF
JODHPUR

ADMINIST
RATIVE
OFFICER,
HIGH
COURT OF
JODHPUR

ADMINIST
RATIVE
OFFICER,
HIGH
COURT OF
JODHPUR

ADMINIST

ATTENDAN
CE

ADJOURNM
ENT

APPLICATIO

N

CERTIFIED
COPY OF
FINAL
ORDER

COPY OF
ORDER DT.
29.9.2019

COPY OF
ORDER DT.
24.9.2019

COPY OF
FINAL
ORDER

ST/56072/201

6

COPY OF
ORDER DT.
25.9.2019

COPY OF
ORDER DT.
24.9.2019

COPY OF

Section

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)



/201 (/2019
9

3208
/201 18/10 CEA NO. 351/19

/2019

3209
18/10
/201 12019 NIL

3210
1201 18/10

12019 CEA NO. 15/13

3211
18/10
/201 12019 NIL DT. 17.10.2019

3212
1201 18/10

12019 NIL DT. 16.10.2019

3213
201 810 1L DT 16.10.2019

/2019

3214
18/10
/201 12019 NIL DT. 16.10.2019

3215 |21/10
/201 /2019 NIL

RATIVE
OFFICER,
HIGH
COURT OF
JODHPUR

ADMINIST
RATIVE
OFFICER,
HIGH
COURT OF
JODHPUR

SO/ASSIST
ANT
REGISTRA
R (CIVIL)

ADMINIST
RATIVE
OFFICER,
HIGH
COURT OF
JODHPUR

PUSHKAR
SINGH,
MTS

KAMLA,
MTS

BHANU
MEHTA,
STENO lI

BHANU
MEHTA,
STENO I

SUSHMA

ORDER DT.
26.09.2019

COPY OF
ORDER DT.
26.09.2019

TAX CASE
NO. 2/2019
ENDT. NO.
22330
DATED
4.10.2019

COPY OF
ORDER DT.
27.09.2019

SWAPPING
OF DUTY

NON
PUNCHING
OF
BIOMETRIC

EL FOR 3
DAYS

CLFOR 2
DAYS AND

PERMISSION

FOR
STATION
LEAVE

ELFOR1

RANI, MTS DAY

DR(J)

DR(J)

DR(J)

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio



3216
/201

3217
/201

3218
/201

3219
/201

3220
/201

3221
/201

3222
/201

3223
/201

3224
/201
9

3225

21/10 |OCT/65/CAT/2019 DT.
/2019 17.10.2019

21/10
12019 NIk

21/10
12019 NI

21/10
12019 NIL DT. 18.10.2019

21/10
12019 NIL DT. 18.10.2019

21/10 DO NO. GEN/CHD/M(J)

/2019 DT. 16.10.2019

21/10 F.NO.

12019 \5+"15 102019

21/10 F. NO.

12019 5418 DT. 16.10.2019

F.NO.

21/10 5/4/DISPLAYBOARD/C

/2019 ESTAT/CHD-2019 DT.
16.10.2019

21/10 |C.NO.

01/CESTAT/BANG/RKS

4/12/PERS./KS/AR/CHD

RAJEEV
KUMAR,
ADVOCAT
E

ANIL
KUMAR,
MTS

SHRADDH
A MISHRA,
STENO 1l

VIVEK
PANDEY,
AR

ANITHA
JAYAKUM
AR, SPS

ASHOK
JINDAL,
MEMBER
V)

UMA
SHANKAR
VERMA,
AR
BANGALO
RE

AR,
CESTAT,
CHANDIG
ARH

AR,
CESTAT
CHANDIG
ARH

RR

n

Section
Admin
Memo of Fees |nstrat|o
Section
Admin
Permission to |istratio
leave station |n
Section
Admin
RHFOR 1 istratio
DAY n
Section
ADDITIONA
L WRITTEN
SUBMISSIO DRQ)
N
CONVERSIO 2321:2
N OF 4 DAYS n
OFELTOCL ]
Section
IMPLEMENT |Admin
ATION OF istratio
ORDEROF |n
CAT Section
FORWARDI )
NGO A
APPLICATIO
N OF RK Section
SHUKLA
EL ratio
APPLICATIO
N OF AR ;
Section
FINANCIAL
SANCTION
FOR Compu
PURCHASE ter Cell
OF FOUR
LFD
REQUEST  DR(J)



/201 /2019 V(30)03/ADJ/CB/REVIE BANGAR, |FOR LATEST

9 W/COMMR/DIB/14/539 COMMISSI |[STATUS OF
7 DT. 14.10.2019 ONER, CASES
DIBRUGA
RH
3226 SANJIV Admin
21/10 SRIVASTA Permission to |istratio
g201 /2019 NIL DT. 18.10.2019 VA, M(T), |leave station |n
MUMBAI Section
3227 Admin
1201 21/10 NIL JYOTI, SPECIAL istratio
9 /2019 LDC LEAVE n
Section
3228 SPSTO  1\cKET FOR Accou
21/10 HONBLE
/201 12019 NIL PRESIDEN MS. ARTI nt
9 T GUPTA Section
3229 Admin
1201 21/10 NIL SWAPNA |SPECIAL istratio
9 /2019 NAIR, HC LEAVE n
Section
/9201 12019 NIL DT. 18.10.2019 ’JA\AE{Y,ggSUM APPROVAL n
! FOR LTC Section
3231 21/10 ANITHA IF__’(E)F;MISSION
/201 12019 NIL DT. 14.10.2019 JAYAKUM CORRECTIO PA
9 AR, SPS N
3232 0 BHANU  MEDICAL éggl:g
/201 12019 NIL DT. 18.10.2019 MEHTA, LEAVE FOR
9 STENO Il |1 DAY .
Section
Admin
3233 21/10 PRAMOD EL FOR 2 istratio
/201 12019 NIL KUMAR, DAYS n
9 STENO - Il .
Section
Admin
3234 oo RAJENDER special  stati
/2019 " |LEAVE n
9 AO .
Section
3235 |21/10 NIL DT. 18.10.2019 SPSTO ORDER IN DR())

/201 /2019 HONBLE |ST/55859/14



3236
/201
9

21/10
12019 NIL DT. 18.10.2019

3237
/201
9

22/10
/2019 NIL

3238
22/10
gZOl 12019 NIL

3239
22/10
/9201 12019 NIL

o1 220 .
Ot 12019

3241
22/10
gZOl 12019 NIL

3242
22/10
gZOl 12019 NIL

PRESIDEN
T

SPSTO
HONBLE
PRESIDEN
T

MS.
KAMAKSH
I, STENO
ON
CONTRAC
T

SH. P.
ANJANI
KUMAR, M

(M

SH.
C.J.MATHE
W, M (T)

SH.
ASHOK
JINDAL, M

Q)

DEP.
REGISTRA
R, CESTAT,
MUMBAI

MS.
REKHA
SHEKHAW
AT,PATO

ORDER IN
DEFECT DY DR(J)
NO. 50013/18

MODIFICATI

ON IN THE
ORDER OF PA
APPEAL NO.
E/1406/2011

WP NO.

10023/2019

FILED BY

SH. NIVEET

SETH VS. Admin
UNION OF |istratio
INDIAAND |n
ANOTHER  Section
BEFORE

HIGH

COURT OF

DELHI

PERMISSION
FOR

PRONOUNC
EMENT OF |PA
E/1574/2011

AND

OTHERS

CONSTITUTI
NG OF DB IN PA
NOVEMBER

2019

CONSTITUTI

ON OF

BENCH FOR |PA
E/ROM/85891
/2018

CORRECTIO
N IN THE
APPEAL
UPLOADED

PA



3243 22/10

/201 20267/2019/SEC-XVII

9 /2019

3244
/201
9

22/10

/2019 NIL

3245
22/10
gZOl 12019 NIL

HON.
PRESIDEN
T

ASSISTAN
T
REGISTRA
R,
SUPREME
COURT OF
INDIA

NLI.
CHOWDH
ARY,
DIRECTOR
(COST)

G.PRADHA
N,
DIRECTOR
(COST)

IN
E/MISC/5087
2/2019

CIVIL
APPEAL NO.
7540 OF 2019

TRANSMITT
ING OF
CONFIDENT
IAL AND
NON
CONFIDENT
IAL
RECORDS IN
THE
MATTER OF

DR(J)

CMTO

JINDAL SAW Court |HON.

LTD. VS.
DESIGNATE
D
AUTHORITY

AD/STAY/50
742/2019 &
AD/COD/507
43/2019 IN
AD/52172/20
19

TRANSMITT
ING OF
CONFIDENT
IAL AND
NON
CONFIDENT
IAL
RECORDS IN
THE
MATTER OF
JINDAL SAW
LTD. VS.
DESIGNATE

Master |PRESI
DENT

CMTO
Court |HON.
Master PRESI

DENT



3246
1201 22/10

201 ong GEN/CHD/M(J)

3247
22/10
gZOl 12019 NIL

3248
22/10
gZOl 12019 NIL

3249
/201

9 /2019 1/2018

3250
22/10
/9201 12019 NIL

3251
22/10
gZOl 12019 NIL

3252
22/10
gZOl 12019 NIL

22/10 | CESTAT/NSK/MUMBA

SH.
ASHOK
JINDAL, M

Q)

PARMOD
KUMAR,
STENO GR.
I

SH. P.K.
CHOUDHA
RY,
MEMBER

Q)

T.VISWAP
RAKASH,
DY.
REGISTRA
R

SH.
S.K.VERM
A, ASST,
REGISTRA
R

REKHA
SHEKHAW
AT, STENO
]

MS.
RACHNA
GUPTA, M

Q)

D
AUTHORITY

AD/STAY/50
671-
50763/2019
IN AD/52058-
52060/2019

IMPLEMENT
ATION OF
THE ORDER
OF THE CAT
DATED
26.9.2019

JOINING
REPORT

REG.
COMPLAINT
NO.
PMOPG/E/20
19/0414888
DTD.
24.7.2019

STATUS OF
THE CASE

REPLY TO
MEMO
DATED
1.10.2019

APPLICATIO
N FOR CL
FOR 12
APRIL

REPLY TO
THE LETTER
BEARING
F.NO. A-
19011/4/2018-

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio

Section



3253
/201

3254
/201

3255
/201

3256
/201

3257
/201

22/10 DRI/A-32011/13/93-

/2019 ADMN

22/10 |20(3)PERS.FILES/SK-
/2019 |LDC/CESTAT/CHE/201
6 DT. 17.10.2019

22/10
/2019

22/10
/2019

22/10

/2019 ADMN/7021 DT.

F. NO. A-

NIL

F. NO. 2(2)/

PF/MK/CESTAT/ALD/2
015 DT. 16.10.2019

F. NO. DRI/A-
32011/13/93-

9.10.2019

SHUBHEN
DRA K,
DEP.
DIRECTOR

MANAS
KUMAR
SINHA, AR

MS. RANJU
MADHRA,
SPS

MUKESH
GUPTA,
AR,
ALLAHAB
AD

SHUBHEN
DRA K,
DY.
DIRECTOR
DIRECTOR
ATE OF
REVENUE

AD.1C
DATED 27
AUGUST,
2019 AS
RECEIVED
FROM
MINISTRY
OF
FINANCE,
DEPT OF
REVENUE

REVIEW
ALLOTMEN
T OF FIRE
ARMS IN
THE DEPT
EXECUTIVE
OFFICERS
ON LOAN
BASIS

TRANSFER
REQUEST
OF SH.
SUNIL
KUMAR,
LDC

APPLICATIO
N FOR CL
AND RH ON

Admin
istratio

Section

Admin
istratio
n
Section

Admin
istratio

28.10.19 AND "

29.10.19

FORWARDI
NG OF
LEAVE
DETAILS

REVIEW
ALLOTMEN
T OF FIRE
ARMS

Section

Admin
istratio
n
Section

Admin
istratio
n
Section



3258 1,51

/201 NIL DT. 18.10.2019

9 /2019

3259
/201
9

3260 23/10

/201 22220 DT. 4.10.2019

9 /2019

3261
23/10
gZOl 12019 NIL

3262
23/10
/9201 12019 NIL

3263
23/10
g201 12019 NIL

3264
23/10
gZOl 12019 NIL

3265
23/10
gZOl 12019 NIL

22/10 CESTAT/AHD/PER/59/2
/2019 /018/330 DT. 16.10.2019

INTELLIGE
NCE

BHANU
MEHTA,
STENO lI

S.K.
TIWARI,
AR,
AHMEDAB
AD

SECTION
OFFICER,
HIGH
COURT OF
CHATTISG
ARH

RATHEES
HM,
COUNSEL
FOR KOSEI
MINDA
ALUMINU
M CO.

MANWAR
SINGH,

MANWAR
SINGH,

MANWAR
SINGH,

REKHA
SHEKHAW
AT, STENO
I

ELFOR1
DAY

PERMISSION
FOR
ADMISSION
IN LLB FOR
SH. AJAY
PAL

COPY OF
ORDER DT.
27.8.2019

REQUEST
FOR
LISTING OF
APPEAL NO.
AD/52423/20
19

CL FOR
1.4.2019 AND
30.4.2019

EL FOR
6.6.2019
WITH
JOINING
REPORT

EL FOR
27.5.2019
WITH
JOINING
REPORT

TWO DAYS
RH ON 28
AND 29 OCT
WITH HLP

Admin
istratio
n

Section

Admin
istratio
n

Section

DR(J)

DR(J)

Admin
istratio

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section



3266
/201
9

3267
/201
9

3268
/201
9

3269
/201
9

3270

23/10 PF/CESTAT/MUM/AD

/2019 MN/SECURITY

23/10 2(2)/PF/MK/CESTAT/A

/2019 |LD/2015

23/10 2(3)/P.F/RKS/CESTAT/

/2019 ALLD/2017

23/10
12019 N'-

23/10 1747/2019 DT.

T.VISWAP
RAKASH,
DY.
REGISTRA
R

MUKESH
GUPTA,
ASST.
REGISTRA
R

MUKESH
GUPTA,
ASST.
REGISTRA
R

C.ASATIS
H
SHIVNANI,
ARD.D.
JAISWANI

FROM 26 TO
29 OCT

OUTSOURC

ED OF ONE

POST OF Admin
CHOWKIDA istratio
R AND ITS N
OUTSTANDI Section
NG

PAYMENT

OF DEC 2018

FORWARDI

NG OF .
Y
APPLICATIO

N IN R/O SH. Section
MUKESH

GUPTA, AR

FORWARDI
NG OF
LEAVE
DETAILS IN
R/O
DY./ASST.
REGISTRAR Section
ALONG

WITH BIO

MATRIX

REPORT

REG. TO
THE OPTING
OF SVLDR
SCHEME
2019 IN THE
MATTER OF
DD
JAISWANI,
GULABPUR
A,
BHILWARA
APPEAL NO.
ST/50033/201
6-CU(DB)

REG.

Admin
istratio

DR(J)

Admin



/201

3271
/201

3272
/201

3273
/201

3274
/201

3275
/201

3276
/201

3277
/201

/2019 16.10.2019

24/10

'019 CU(DB)/1208 DT.

22.10.2019

24/10
/2019 NIL

24/10
12019 NIL DT. 23.10.2019

24/10

12019 NIL DT. 15.10.2019

24/10

12019 NIL DT. 16.10.2019

24/10 CESTAT/WZB/MUM/S
/2019 TAT/2019 DT. 9.10.2019

24/10
12019 NIL DT. 14.10.2019

F. NO. ST/60476/2018-

BIBHUDUT PENSION

TA
NAYAK,
SENIOR
CIVIL
JUDGE,
GUNUPUR

JP SINGH,
COMMISSI
ONER (AR)

LALIT
PRASAD
PANT, SPS

MANOJ
KUMAR,
MTS

ANIL G.
SHAKKAR
WAR,
MEMBER
(T)
ALLAHAB
AD

P.
DINESHA,
M(J)

HYCINTH
MASCARE
HNAS, PA
TO
MEMBER
(T)
MUMBAI

SK

MOHANTY

, MEMBER
V)

istratio
STATEMENT |n
OF S. S.K. Section
PATI
SERIOUS
ANOMALIES |Admin
IN istratio
REGISTRY, |n
CHANDIGA Section
RH

Admin
EL FOR 2 istratio
DAYS n

Section
NON .
PUNCHING égg:g
OF n
ATTENDAN Section
CE

Admin
CLFOR3 istratio
DAYS n

Section
RH AND Admin
PERMISSION |istratio
TO LEAVE |n
STATION Section
DISPOSAL | Compu

STATEMENT |ter Cell

PERMISSION
FOR

PRONOUNC TA
EMENT



3278
/201

3279
/201

3280
/201

3281
/201

3282
/201

3283
/201

3284
/201

3285
/201

3286
/201

24/10
/2019

24/10
/2019

24/10
/2019

24/10
/2019

24/10 |F. NO. 50050/132/2019-
/2019 AD. IA DT. 18.10.2019

24/10 50050/129/2019-
/2019 |/ AD.IC(CESTAT) DT.

24/10 |CEA/42/2019 DT.

/2019

24/10
/2019

24/10
/2019

F. NO.

E/50118/2017/11201 DT.

22.10.2019

NIL

NIL

NIL DT. 22.10.2019

F. NO. A-

14.10.2019

14.10.2019

NIL

NIL DT. 23.10.2019

SANJAY
JAIN, DY
COMM
(AR)

HIRA LAL,
CSD

HIRA LAL,
CSD

ANIL
CHOUDHA
RY,
MEMBER

Q)

DINESH
BOUDDH,
DIRECTOR
DEPT. OF
REVENUE

S.
BHOWMIC
K,USTO
GOlI, M/O
FINANCE

SECTION
OFFICER,
HIGH
COURT OF
MADHYA
PRADESH

SHRADDH
A MISHRA,
STENO I1I

BALBIR
CHAND,
RETIRED
COURT

WRITTEN
SUBMISSIO
NS IN
E/50118/2017

SPECIAL
LEAVE

COMPENSA
TORY
LEAVE

PERMISSION
FOR
PRONOUNC
EMENT

REPUBLIC
DAY
CELEBRATI
ON-ISSUE
OF
INVITATION
CARDS

PAYMENT
OF BONUS
TO
CONTRACT
EMPLOYEES

COPY OF
ORDER DT.
30.09.2019

ELFOR1
DAY AND
JOINING
REPORT

FIXATION
OF PAY

DR(J)

Admin
istratio
n

Section

Admin
istratio
n

Section

CT
SECTI
ON

CT
SECTI
ON

DR(J)

Admin
istratio
n

Section

Admin
istratio
n

Section



3287
1201 24/10

/2019

3288
1201 24/10

/2019

3289
1201 24/10

/2019

3290

1201 24/10

/2019

3291
1201 24/10

/2019

3292
1201 24/10

/2019

3293

1201 25/10

/2019

3294
1201 25/10

/2019

3295
1201 25/10

/2019

NIL DT. 23.10.2019

F. NO. A-
38(1)/PENSION/RETRM
T/,,D-
TECJMEMBER/CESTA
T/2019 DT. 22.10.2019

F. NO. A-
19(1)/PERS.FILE/MKS-
AR/CHE/2019 DT.
21.10.2019

NIL DT. 22.10.2019

NIL

NIL

NIL DT. 24.10.2019

NIL

C.NO.
IV/(16)30/R/UDR/392/20
19/4283 DT. 18.10.2019

MASTER

ANJANI,
HINDI
TRANSLA
TOR

MANAS
KUMAR
SINHA, AR

MANAS
KUMAR
SINHA, AR

LALIT
PRASAD
PANT, SPS

G.K.MEEN
A, HEAD
CLERK,
SM
BRANCH

SH. P. K.
CHOUDHA
RY,
MEMBER

(JUDICIAL)

JOHNSON
CHACKO,
ubC

DELHI
TRAFFIC
POLICE

PEEYOUS
H BHATI,
JC, O/O
COMMISSI
ONER

EL FOR 4
DAYS

REQUEST
FOR
FORWARDI
NG OF
SERVICE
BOOK

CREDITING
OF EL FOR
NOT
AVAILING
JOINING
TIME

REPAIR OF
LAPTOP OF
MEMBER(J)

MEMO
DATED
4.10.19 AND
ORDER
DATED
23.10.2019

RH AND CL
WITH SLP

NON
PUNCHING
OF
BIOMETRIC

VIOLATION
OF TRAFFIC
RULES

FILING OF
APPEAL IN
CASE OF
TRINETRA
CEMENT

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Compu
ter Cell

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

CT
SECTI
ON

DR(J)



3296
/201

3297
/201

3298
/201

3299
/201

3300
/201

3301
/201

3302
/201
9

3303
/201
9

C.NO.
IV(16)30/R/230/2012
DT. 21.10.2019

25/10
/2019

25/10 F. NO.

12019 5T 18.10.2019

25/10 F. NO.

/2019 T DT. 18.10.2019

25/10 F NO.

12019 \51"18.10.2019

25/10
12019 NIL DT. 24.10.2019

25/10
12019 NIL DT. 24.10.2019

25/10
12019 NI

25/10
12019 NIL DT. 24.10.2019

05/CESTAT/BANG/REN

05/CESTAT/BANG/REN

01/CESTAT/BANG/NSP

PEEYOUS
H BHATI,
JC, O/O
COMMISSI
ONER

UMA
SHANKAR
VERMA,
AR
BANGALO
RE

UMA
SHANKAR
VERMA,
AR
BANGALO
RE

UMA
SHANKAR
VERMA,
AR
BANGALO
RE

CJ.
MATHEW,
MEMBER

(M

UNDER
SECRETAR
Y, SSC

SANJAL,
ubC

CHANDER
KANTA,
SPS

LTD.
MISC

APPLICATIO

N FOR

WITHDRAW

AL OF
APPEAL

OCCUPYING

PREMISE
VACATED
BY ITAT

OCCUPYING

PREMISE
VACATED
BY ITAT

FORWARDI
NG OF
REPRESENT
ATION FOR
RE-
EXAMINATI
ON OF PAY
FIXATION

CLFOR1
DAY

NOTICE REG

COMBINED
GRADUATE
LEVEL
EXAM

CLFOR1
DAY

RH FOR 2
DAYS

DR(J)

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n



3304
/201

3305
/201

3306
/201

3307
/201

3308
/201

3309
/201

3310
/201

3311
/201

25/10
12019 NIL DT. 24.10.2019

25/10 |D. NO. 4456/2018/SEC
/2019 DT. 16.10.2019

25/10
12019 NIL DT. 23.10.2019

25/10
12019 NIL DT. 24.10.2019

25/10
12019 NIL DT. 24.10.2019

25/10
12019 NIk

25/10
12019 NI

25/10
12019 NIE

SUNIL
KUMAR
DAS, MTS

AR,
SUPREME
COURT OF
INDIA

SANGEET
A
MALHOTR
A, COURT
MASTER

SEEMA
SADANA,
SPS

SEEMA
SADANA,
SPS

PREM
SINGH,
MTS

SHANKAR
PRASAD
MOHANTY
, MTS

DR.
S.K.PATI,
M Q)

RHFOR 1
DAY

COPY OF
CIVIL
APPEAL

RH FOR 2
DAYS AND
ELFOR1
DAY

RHFOR 1
DAY

RHFOR 1
DAY

CL ON 23

AND 24 OCT

HALF DAY
CL ON 25
OCT

PRAYER

FOR GRANT

OF 3 DAYS
MEDICAL
LEAVE
FROM 15
OCTOBER
2019 TO 17
OCTOBER
2019 TO
UNDERGO

ANGIOPLAS

TY/SURGER

Section

Admin
istratio
n

Section

DR(J)

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio

Section

Admin
istratio

Section



3312
/201

3313
/201

3314
/201

3315
/201

3316
/201

3317
/201

3318
/201

25/10
/2019

25/10
/2019 NIL

25/10
12019 NIE

25/10
/2019

7851/21010/SEC-XIV-A

25/10
12019 NIE

28/10
12019 NI

28/10
12019 NIL 15.08.2019

ST/60476/2018-CU(DB)

J.P.
SINGH,
COMMISSI
ONER
(AR)(ADM
N)

SH.
SANJIV
SRIVASTA
VA, M (T)

SH. ANIL
CHOUDHA
RY, M (J)

ASSISTAN
T
REGISTRA
R,
SUPREME
COURT OF
INDIA

SH. BUAY
KUMAR, M

(M

REKHA
SHEKHAW
AT,PATO
PRESIDEN
T

NATIONAL
PRODUCTI
VITY
COUNCIL

Y

SERIOUS

ANOMALIES |Admin

IN istratio

REGISTRY, |n

CHANDIGA Section

RH

HLP FROM @gg:g

18 TO 22

ocT Section
Admin

RH ON istratio

28.10.2019 n
Section

CIVIL

APPEAL

NOS.

2960/2010, DR(J)

18765/2017

AND

OTHERS

WP NO.

10023/2019

FILED BY

SH. NIVEET

SETH VS.

UNION OF

INDIA AND PA

ANOTHER

BEFORE

HIGH

COURT OF

DELHI

DISPOSAL | Compu

STATEMENT |ter Cell

Admin
istratio
n

Section

1



3319
/201

3320
/201

3321
/201

3322
/201

3323
/201

3324
/201

3325
/201

3326
/201

3327
/201

3328
/201
9

28/10
12019 NIL

28/10
12019 NIk

28/10
12019 NIL 22.10.2019

28/10
12019 NIE

28/10
12019 NIL 25.10.2019

28/10
12019 NIL 22.10.2019

28/10
12019 NIk

28/10

12019 NIL 25.10.2019

28/10
12019 N'-

28/10
12019 NIL 22.10.2019

VINEETHA
M. PILLAI
COURT
MASTER

JINDAL
SAW
LIMITED
AD/52261/2
019

GOVIND
YADAV-
PATO
MEMBER

ARCHANA,
STENO II

TEJOSHRI,
STENO-II

RAGHAWE
NDRA
TIWARI/AS
STT.
COMMR.

MANOJ
KUMAR,
ubC

J.K.
GOLAY,
SPS

RR
REDDY

MANAS
KR SINHA

RENEWAL
OF
PASSPORT

TOUR BILL
OF SHRI
ASHOK
JINDAL

SSC SKILL
TEST

RH FOR 2
DAY

NON
RECEIPT OF
CESTAT
FINAL
ORDER

RHFOR 1
DAY

LTC

PAY DETAIL
OF IRS
OFFICER
M(T)
FORWARDI
NG OF
SERVICE
BOOK OF
RETD.

Admin
istratio
n

Section

AR/Cu
S

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

AR/Cu

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section



3329
/201

3330
/201

3331
/201

3332
/201

3333
/201

3334
/201
9

3335
/201

3336
/201

3337
/201
9

28/10
12019 NIL 21.10.2019

28/10
12019 NIL DT. 23.10.2019

28/10
12019 NIL DT. 23.10.2019

28/10
12019 NIL DT. 23.10.2019

28/10
12019 NIL 18.10.2019

28/10
12019 NIL 24.10.2019

28/10
12019 NIL 25.10.2019

28/10
/2019

7851/2010 16.10.2019

29/10 |/A.50050/78/2019-AD.1C

/2019 DTD 18.10.19

MANAS
KR SINHA

ASSISTAN
T
REGISTRA
R,CESTAT
CHANDIG
RH

JUSTICE
DILIP
GUPTA,
PRESIDEN
T

JUSTICE
DILIP
GUPTA,
PRESIDEN
T

T
VISWAPR
AKASH DR
MUMBAI

MOHINDE
R SINGH,
DR

SHRI
SANJIV
SHRIVAST
AV M(T)

AR,
SUPREME
COURT OF
INDIA

UNDER
SECRETAR
Y,AD.1C

MEMBER

CREDIT OF
EARNED
LEAVE

JUBLIANT

ENTERPRISE
SMENT PVT.

LTD VS
UNION OF
INDIA

01 DAY
LEAVE

RH FOR 2
DAY

DISPOSAL

STATEMENT

REPRESENT

ATION
AGAINST
ADVERSE

Admin
istratio
n

Section

CT
SECTI
ON

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

AR/Cu
S

Admin
istratio
n

Section

PURC
HASE
OF 4
LFD



3338
/201

3339
/201

3340
/201

3341
/201

3342
/201

3343
/201

3344
/201

3345
/201

3346
/201

3347
/201
9

29/10
12019 NIE

29/10
12019 NIE

29/10
12019 NI

29/10
12019 NIL

29/10
12019 NIE

29/10
12019 NIE

29/10
12019 NI

29/10
/12019 NIL

29/10
/2019

NIL 22.10.2019

29/10
/2019

NIL 22/10/2019

HIRA LAL,
CSD

DALIP
SINGH
PAL, HEAD
CLERK

MANWAR
SINGH,
ubC

BAHADUR
SINGH
RAWAT
ubC

MOHINDE
R SINGH,
DR

MOHINDE
R SINGH,
DR

PREM
SINGH
MTS

J.K.
GOLAY,
SPS

BIJENDER
SINGH
MEENA
JOINT
COMMR

NIHAL
SINGH

REMARKS

IN APAR
eave AT
SANCTION n
ORDER .
Section
eave AT
SANCTION n
ORDER .
Section
Admin
LEAVE |nstrat|o
Section
STATION égg;:g
LEAVE n
PERMISSION .
Section
LEAVE gﬁg:g
SANCTION n
ORDER .
Section
LEAVE éﬂ;‘:g
SANCTION n
ORDER .
Section
LEAVE égg;:g
SANCTION n
ORDER ]
Section
Admin
RHFOR 1 istratio
DAY n
Section
AR/Cu

C/51122/2019 s

Admin

PERMISSION listratio

OF LLB

n
Section



3348
/201

3349
/201

3350
/201

3351
/201

3352
/201

3353
/201

3354
/201
9

3355
/201

3356
/201

3357
/201

3358

29/10
12019 NIL 09.09.2019

29/10
12019 NIL 25.10.2019

29/10
12019 NIL 23.10.2019

29/10
12019 NIL 16.10.2019

29/10
12019 NIL 16.10.2019

29/10

12019 NIL 16.10.2019

29/10
12019 NIL 23.10.2019

30/10
12019 NIL 22.10.2019

30/10
12019 NIL 25.10.2019

30/10
12019 NIL 22.10.2019

30/10 |NIL 23.10.2019

M Admin

GOWTHA :]stratlo
MMTS Section
CESTAT
CHANDIG DR(J)
ARH

MISC
CGST APPLCATIN
OFFICE  FOR DR(J)
UDAIPUR WITHDRAW

AL

ADOPTIONO )
UNDER F @ﬂ$£
SECRETAR GUIDELINES N
Y FM FRAMED BY Section

DOT
npgn  REFLECTIO Adri
\S(EIEI\?ETAR UTILIZATIO |n

N OF GEM Section

Admin

SATISH Hindi Shabad |istratio
CHNADRA Sanshadhan n

Section
s K ratio
TIWARI 2 DAY EL
AR Section
Admin
P. istratio
DINESHA, 1DAY EL
M() Section
ANIL )
Admin
CHOUDHA CNACELLED listratio
RY, LEAVE n
MEMBER .
Section
Q)
RAMESH
NAIR, SAPN
MEMBER A
()
P.K. RH FOR 2 SAPN



/201
9

3359
/201

3360
/201

3361
/201

3362
/201

3363
/201

3364
/201

3365
/201

3366
/201

3367
/201

3368
/201

/2019

30/10

12019 NIL 28.10.2019

30/10
12019 NIE

30/10

12019 NIL 29.10.2019

3010
12019 N'-

30/10
12019 NIE

30/10
12019 NIE

30/10
12019 NI

30/10

12019 NIL 26.10.2019

30/10

12019 NIL 25.10.2019

30/10
12019 NI

CHOUDHA DAY

RY,
MEMBER
()

C.L.

MAHAR,
MEMBER

(M

LALIT
PRASAD
PANT, SPS

RAJU,
MEMBER

(M

BEER
SINGH
ubC

DEVANAN

D SCD

MANOJ
KUMAR,
MTS

VIKRAM
MTS

AZAD
COACHP
LTD.

Us
VERMA
AR

T.
VISWAPR
AKASH,
DR
CESTAT

CLFOR1
DAY

JOINING
REPORT

CLFOR 2
DAY

CLFOR 2
DAY

CLFOR1
DAY

CLFOR1
DAY

CLFORS5
DAY

UNIFORM
PAGDI FOR
MTS

IMMOVABL
E PROPERTY
OF MEMBER

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin

istratio SAPN
n A
Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

Admin
istratio
n

Section

DR(J)

CT
SECTI
ON

Admin

istratio SAPN
n A
Section



3369
/201

3370
/201

3371
/201

3372
/201

3373
/201

3374
/201

3375
/201

30/10
12019 NIE

30/10
12019 NIL 22.10.2019

30/10

12019 NIL 22.10.2019

31/10
12019 NIE

31/10
12019 NIk

31/10
12019 NI

31/10
12019 NIL 30.10.2019

MUMBAI

T.
VISWAPR
AKASH,
DR
CESTAT
MUMBAI

T.
VISWAPR
AKASH,
DR
CESTAT
MUMBAI

T.
VISWAPR
AKASH,
DR
CESTAT
MUMBAI

BHASKAR.
BN@NIC.I
N

DR.
D.N.PAND
A

SH.
C.L.MAHA
R, M (T)

BUDH
SAIN MTS

Matter
released for
relisting

Matter
released for
relisting

Appointment
of Honorable |PA
Minister

REQUEST
FOR
TAKING UP
MATTER

WITH DEPT. )
OF Admin

REVENUE & Istratio

HEALTH
MINISTRY
FOR
EXTENDING
CGHS
FACITLITY

PERMISSION
FOR
PRONOUNC
EMENT OF |PA
ST/51699/201

5 AND

OTHERS

ONE DAY Admin
CL istratio

Section

SAPN

MANO

MANO



3376
/201

3377
/201

3378
/201

3379
/201

3380
/201

3381
/201

3382
/201

3383
/201

3384
/201

3385
/201

31/10
12019 NIL 30.10.2019

31/10

12019 NIL 30.10.2019

31/10
12019 NIL 30.10.2019

31/10
12019 NIE

31/10

12019 NIL 30.10.2019

31/10
12019 NIL 25.10.2019

31/10
12019 NIE

31/10
12019 NIE

31/10
12019 NIL 30.10.2019

31/10
12019 NIL 23.10.2019

PUSHKAR
SINGH,
MTS

VIVEK
PANDEY,
SDR

SUNIL
KUMAR
DAS, MTS

SEEMA
SADANA,
SPS

JOHNSON
CHACKO,
ubC

T.
VISWAPR
AKASH,
DR
CESTAT
MUMBAI

JOHNSON
CHACKO,
ubC

PRAMOD
KUMAR,
STENO - 11

C.L.
MAHAR,
MEMBER
(T)

D.M.
MISHRA,

n

Section
Admin
2 DAY istratio
LEAVE n
Section
WRITTEN
SUBMISSIO
NS IN DR(J)
ST/50301/201
6
Admin
MEMORAND listratio
UM n
Section
Admin
EL FOR 2 istratio
DAYS n
Section
1/2 DAY égg;:g
LEAVE ON
30.10.2019 .
Section
Matter PA to
released for  |Registr
relisting ar
Admin
ONE DAY EL I'ns”a“o
Section
Admin
2 DAYS istratio
LEAVE n
Section
Admin
2 DAYS EL istratio
Section
EXTENSION PAto
OF PERIOD |Registr



3386
1201 31/10

. 12019 NIL 24.10.2019

3387
31/10
/9201 12019 NIL 25.10.2019

3388
31/10
gZOl 12019 NIL

3389
31/10
gZOl 12019 NIL

3390
31/10
/9201 12019 NIL

MEMBER |TO

) PRONOUNC
E ORDER

C.l.

MATHEW, ONE DAY

MEMBER CL

(T

SANJIV

SRIVASTA

A e, | 2DAYSRH

MUMBAI

AJAY

SHARMA.

MEMBER 2 DAYS CL

),

MUMBAI
RELISTING

o OF E/547 TO

' 550/2008, 199

J'SKF;SOLAY & 200/2007

’ AND
3088/2012
RE

SH. HEARING

1 K.GOLAY OF

3PS ST/59716/201

3

ar

Admin
istratio
n

Section

Admin
istratio

Section

Admin
istratio

Section

PA



